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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH, PUNE
Originél Application No. 17/2021 (WZ)
Tanaji Balasaheb Gambhire --- Applicant(s)
Versus

Union of India & Ors. - Respondent(s)

my office address at 2™ Floor, Jog Center, Wakdewadi, Pune -
411003, on behalf of the Joint Committee do hereby state on solemn

affirmation as under —

1) I say and submit that this Hon’ble Tribunal vide Order dated
09/06/2021 constituted a Joint Committee and the said Joint
Committee has placed their Joint Committee Report on
24/01/2022 before this Hon’ble Tribunal, which was taken on

record.

2) I say and submit that in compliance of the orders dated
23/03/2023, the Respondent MPC Board has filed an Affidavit

on behalf of the Joint Committee before this Hon’ble Tribunal on



25/08/2023, wherein, it was stated that Bhumi Abhilekh
Department gave online appointment for land measurement on
11/12/2023 and prayed on behalf of the Joint Committee to grant

time for submission of detailed report.

3) I say and submit that after the appointment dated 11/12/2023 of
land measurement the Respondent MPC Board has sent a
Reminder Letter dated 14/12/2023 to the Assistant Town
Planner- Maval, Pune, Executive Engineer Khadakwasala

” Irrigation Division and Sub Divisional Officer-Maval for

Omphance of Hon’ble NGT (WZ) order dated 23/03/2023 and

Q ;‘\2023. A copy of the Reminder letter dated 14/12/2023 is

- 'tt@ },1 d as Annexure 1.
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‘ L 4) ",!E’ay/’and submit that the Respondent MPC Board has received

| ffx‘j‘f)'les of the letters dated 22/12/2023 and 01/01/2024 from
Khadakwasala Irrigation Division addressed to Bhumi Abhilekh
Department (Land Record Dept), wherein, Khadakwasala
Irrigation Division informed that they were unable to conduct
the measurement as the adjacent farmers were not present due to
non-receipt of notice from Bhumi Abhilekh Department (Land
Record Dept). Further it was informed that after issuance of
notice to the adjacent farmers, they will conduct the measurement
& submit the report. Copies of the letters dated 22/12/2023 and
01/01/2024 are attached as Annexure II Colly. ~

5) 1 say and submit that considering the letters dated 22/12/2023
and 01/01/2024 received from the Khadakwasala Irrigation

Division, it is humbly prayed on behalf of the Joint committee
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that this Hon’ble Tribunal may kindly grant time to the Joint

Committee for submission of detailed report.

6) Hence this affidavit.

Solemnly affirmed on this .. 1 1 JAN 2024 ..... date of
January, 2024 at Pune.

I know the affiant. For and On behalf of the

Joint Committee,

ADVOCATE (V. V.Killedar)
Sub-Regional Officer,
MPCB-Pune II
BEFORE M

MANGAL

11 JAN 2024

by
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Annexure- |

MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE — PUNE
Phone No. §423632801 o Jog Centre, 3 Floor,

FaxNo.  (020) 2581 1029 Wakdewadi,

Visit ur at httrelimneh aov.in “Your service is our duty’

MPCB/RO-PUNE/ 2-3\ 2\ -TYe- 0263 pate: 14[12[207%

W,
WSS
42 .
L A%
4

(REMINDER LETTER)

s W -,;—;Metmpnﬁtan Regional Development Khadakwasla Irrigation Division,
4%  Floor, PCNTDA 3"  Floor, Sinchan Bhavan,

Building, New  Administration Mangalwar Peth, Pune-11
Building, Near Akurdi Railway

Station,
Akurdi, Pune-411044

3. Sub Divisional Officer-Maval, AT
Bavdhan Road, Siddharth Nagar, ff [ v
Bavdhan, Pune-411021 g o

s

3

" g - :-';,'3/‘ .;;',(r: ‘v"/‘ ,’
Sub: - Regarding compliance of Hon'ble NGT (WZ) order'ﬁa{g@,gs@@fgg%a/aﬁ%ﬁatw
19/05/2023 w.r.t O.A.No.17 of 2021 (WZ) Tanaji Balasaheb” Gafitbhire 8 Union
of India & Ors. LT e

Ref: - 1. Joint Committee Visit dated 22/12/2021

2. Joint Committee Report filed on 03/01/2022

3. Orders of Hon'ble NGT (WZ) dated 20/03/2023 and 19/05/2023

4. Joint committee visit dated 17/05/2023.

5. E-mail this office dtd. 22/12/2021, 29/12/2021, 30/12/2021, 12/01/2022,
19/01/2022, 21/02/2022, 08/03/2022, 02/05/2022, 09/08/2022, 19/09/2022,
156/05/2023, 18/05/2023, 28/07/2023, 02/08/2023. - ‘

6. Letter issued by SRO, MPCB, Pune -l vide no. 230809-FTS-0208,

Dtd. 09/08/2023

With reference to above subject matter regarding compliance of Hon’ble NGT (WZ) order
dated 23/03/2023 and dated 19/05/2023, you are requested to submit the information related to
your office. Copy of joint committee report submitted before Hon'ble NGT is attached herewith.
In the said report grievances raised by applicant are noted in tabular form and also concerned
department is also mentioned. This office has communicated about submission of the requisite
information, however till date this office is not in receipt of the requisite information.
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Further to this Hon'ble NGT had issued

an order dated 23/03/2023 stating as below:-
a) “Looking to the fact that most of the replies directed to pe
Committee, ha

given by PMRDA to the Joint
ve not been fumished nor reply-affida
PMRDA before us despite sufficient o

vit has so far been fileq by
Pportunity hay,
appropriate to adg one member of PMR

ing been given, we deem it

DA in the Joint Committee, ”

b) *“With respect to the other objections, wh
are found to have

ich have been raised by the applica it Which
been mentioned in tab Siehs

ular form in the Summary/con, :
Joint Committee report from “p” 4o bb” with regard to most of thesgi it
X

/

recorded in

thereafter.”
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Despite of multiple reminders by e-mail from this office vide reference no. 5 & 6 and
PMRDA, lImrigation Department, Revenue Department has not submitted the requisite
information. Next hearing of the above said O.A. 1712021 is scheduled on 15/01/2024. Hence
you are requested to submit information related to your office at the earliest for onward
submission of Joint Committee Report before Hon’ble NGT (WZ).

»

(Ravidra Andhale )
Regional Officer, Pune

Copy submitted for information and further necessary action please.
1) Hon'ble District Collector, Pune
~ 2) SEIAA, Joint Committee Member,
© 3)..CPCB, Joint Committee member

'
4

40 "for information :
ey, gpy
44 >.271) JD (APC), M.P.C.B., Sion (HQ),Mumbai

2174t

By 2) Law Officer, M.P.C.B., Sion (HQ),Mumbai
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